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Pelice ang Customs Officials Involved
in Smuggling Astivities

981, SHRI 8. R. REDDY: Will the
Minister of FINANCE. be pleased to
state:

(a) whether he i3 aware of reports
that some police aug customs officials
were themselves involved in  smug-
gling activitles; and

(b) it so, how many such cases
have come t0 the notice of the Gov-
ernment and what action has been
taken against such officials?

THE MINISTER OF FINANCE AND
REVENUE AND BANKING (SHRI H.
M, PATEL): (a) ang (b). Yes Sir.
Recently, 2 Police Constables of the
Bombay Police and two Preventive
Officers of the Bombay Customs (Pre.
ventive) Collectorate were involved
in smuggling of gold and wrist watches,
All of them were arrested. The two
Customs Officers have been placed un-
der guspension. The involvement of
police constables in smuggling has been
brought to the notice of the Govern-
ment of Maharashtra. In addition to
-2bove, a few cases came tp the potice

of Government in the past where
Customs Oficlals were involved in
smuggling of contraband goods into
the country. Appropriate action un-
der the law was taken against them.

Fixatlon of Prices gnd Stock limit of
Essential Commodities and
Vegetable Oils

962 SHRI S. S, SOMANI:
SHRI K. MALLANNA:
SHRI D. D. DESAL:
SHRI C. K. CHANDRAFPAN:
SHRI D. G. GAWAI"

Will the Minuster of COMMERCE
AND CIVIL SUPPLIES AND CO-
OPERATION be pleased to state:

(a) whether prices of certain essen-
tial commodities and vegetable oils
have been fixed by Government re-

cently;

(b) if so, the details thereof; and

(e) whether stock-limits both for
wholesalers and retailers for pulses,
edible oils and vanaspati have been
fixed under the Essential Commodi-
tieg Act?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE AND
CIVIL SUPPLIES AND COOPERA-
TION (SHRI KRISHNA KUMAR
GOYAL): (a) Central Government
recently fixed the maximum retail
price of mustard gil.

(b) According to the Mustard Oil
(Price Control) Order, issued on 30
September, 1877, no dealer shall, exther
by himself or by any petson on his
behalf gell or offer to sell any mustard
oil at the retail price cxceeding Rs.
10/~ a kg., exclusive of the cost of
container but inclusive of taxes, The
Order became effective from Septem-
ber 30, 1977.

(c) Yes Sir. Both the Mustard Oil
(Price Control) Order and the Pulses
and Edible Oils (Storage Control)





